Filing under clause (d) of sub-regulation (5) of regulation 31 of the IBBI (Liquidation Process) Regulations, 2016

Name of the Corporate Debtor: LARE FIBC & Energies Private Ltd Date of Commencement of Liquidation: 25-04-2025; List of Stakeholders as on Date: 25-04-2025; Name of IP: Mr. Ramachandran Subramanian;
Process Number: 1; Last 5 digitof registration number: 12136

Category of Summary of claims received Summary of claims admitted Amount of Amount of claims ~ Amount of claims Details in annexure

stakeholders . . contingent claims rejected under verification
No. of claims Amount (Rs.) No. of claims Amount (Rs.)

1 ~ Unpaid NA
insolvency
resolution

process costs

2 Liquidation costs 1 12000 1 12000 0 0 NA
incurred till date

3 Secured financial 1 500263717.59 1 500263717.59 0 0 Annexure 3
creditors

4 Unsecured 1 14314000 1 14314000 0 0 Annexure 4
financial creditors

5 Operational 0 0 0 0 0 0 NA
creditors
(Workmen)

6 Operational 0 0 0 0 0 0 NA
creditors
(Employees)

7 Operational 3 31859979 3 31859979 0 0 Annexure 7
creditors
(Government
Dues)

8 Operational 0 0 0 0 0 0 NA
creditors (other
than Workmen,
Employees and
Government
Dues)

9 Other 0 0 0 0 0 0 NA
stakeholders, if
‘any (other than

financial creditors
and operational

creditors)

546449696.589999 546449696.5899999

9



https://ibbi.gov.in//uploads/claims/2025-06-08 18:35:23-7bb0ecc459a2fff0d427b33c99f57f3a.pdf
https://ibbi.gov.in//uploads/claims/2025-06-08 18:35:23-6d6206b20ef21d945e5869d4166663a0.pdf
https://ibbi.gov.in//uploads/claims/2025-06-08 18:35:23-fd7c54d2798a4d9ceab4b421a31cc428.pdf
http://www.tcpdf.org

